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13. Banking Assistantship 

14. Purchasing and Store-keeping 

15. X-Ray Technician 

16. Medical Laboratory Technician 

17 Dental Hygienist 

18. Pharmacist 

19. Hospital House-keeping 

20. Opthalmte T echmc1an 

21. Phys1otherap1st or Occupational 
Therapist 

22. Dairy mg 

23. Poultry farrmng 

24. Sericulture 

25 Inland Fisheries 

26 Fish processing Technology 

27 Nursery and Vegetable growing 

28. Tourism and Travel Techniques 

29. Printing Technology 

30. Hoisery 

31. Photography 

Committee to Review Women"s 
Employment 

4020. SHRI R N RAKESH. 
SHRIMATI T MANEMMA 

Will the PRIME MINISTER be pleased 
to state· 

(a) whether Government propose to 
set-up a Committee to review and give sug-
gestions for augmenting employment and 
trainig opportunities for women in the Eighth 
Plan as reported in the Hinduslhan Times of 
7th March, 1990; and 

(b) if so, the details thereof and the 
composition of the proposed Committee? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECHNOL-
OGY AND MINISTER OF STATE IN THE 
DEPARTMENT OF EDUCATION IN THE 
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (PROF. M.G.K. MENON (a) 
and (b). A meeting was convened on 
6.3.1990 in the Department of Women and 
Child Development to discuss the employ-
ment and training programmes for women in 
the Bth Five Year Plan. A recommendation 
was . inter alia, to set up an inter-Ministerial 
Committee to formulate policies ::ind pro-
grammes ior increasing employment and 
training opportu9ities for women in the 8th 
Plan, besides reviewing and coordinating 
these activities. This matter has been taken 
up for action. 

[Translation] 

Corruption in Child Development 
Project 

4021 SHRI SANTOSH KUMARGANG-
WAR: Will the PRIME MINISTER be pleased 
to state: 

(a) whether attention of Govern-
ment has been drawn to the news-item 
appearing in the daily 'Jargan' dated 29-2-
1990 published from Bareilly relating to the 
large scale corruption in the child develop-
ment pro1ect: 

(b) if so, whether Government propose 
to enquire into the matter: and 


